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NATIONAL COMPANY LAW TRIBUNAL
SINGLE BENCH
CHENNAI
ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 10/11/2017 AT 16.30 AM

PRESENT: SHRI K. ANANTHA PADMANABHA SWAMY, MEMBER-JUDICIAL
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ORDER

Shri P H Arvindh Pandian, Senior counsel representing the petitioner present.
Representative of Official Liquidator present and stated that the report has already
been filed. Report of the Regional Director has not been received. Counsel for
petitioner submitted that the time period given for submission of report by the
Official Liquidator is over and insisted on hearing the matter. Since Regional
Director has not been filed any report, Registry is directed to address a letter
to the authority concerned to depute a responsible person to make his
submissions in relation to the notice sent by the petitioner. In view of the urgency
for disposal of this matter, counsel for petitioner is permitted to furnish a copy of
this order for compliance of the RD. Put up on 14.11.2017 at 10.30 A.M.
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